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HEALTH INSURANCE SCHEME FOR CGHS BENEFICIARIES

3205. SHRI K. NAVASKANI:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government proposes to introduce Health Insurance Scheme for Central
Government Health Scheme (CGHS) beneficiaries including for OPD treatment facilities;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?
ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE

(SHRI ASHWINI KUMAR CHOUBEY)

(a) to (c): The Sixth Central Pay Commission in its report had recommended the introduction of
a Health Insurance Scheme for central government employees and pensioners and their
dependent family members on pan India basis. Ministry of Health & Family Welfare has framed
the draft health Insurance Scheme. OPD facilities are not covered under the proposed scheme.
The draft scheme has been sent to the Department of Expenditure, Government of India, for
appraisal and approval of the financial feasibility of the scheme.
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